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(b) whether these shares are fet-
('hing prices more than even their 
dissolution price? 

The Deputy Minister in the MinIs-
try 01 Finance (Shrlmatl Tarkeshwarl 
'Sinha): (a) Remittances by way of 
"Sale proceeds of shares and assets of 
-foreign firms in India have shown a 
downward trend in the last few 
years and have come down from an 
annual average of Rs. 810 lakhs 
during 1955_57 to an annual average 
nf Rs. 200 lakhs during 1959-61. 

(b) The Reserve Bank of India 
(!nsures that the prices are not arti-
:fically inflated. 
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Excise Duty on Cotton Yarn tor 
Hosiery 

·1527. Shrl Harl Vishnu Kamath: 
Will the Minister of Finance be 
pleased to state: 

(a) whether it is a fact that excise 
duty has recently been levied on cot-
ton yarn used for hosiery industry; 

(b) whether in view of this Gov-
ernment propose to lift the Central 
as well as local sales taxes from the 
hosiery goods as in the ease of cloth; 
and 




